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give herein below the details of the assets (immovable, movable, bank balance; etc.) of

myself, my spouse and dependants*:

A.  Detalls of movable assets _
(Assets in joint name Indicating the extent of joint ownership will also have to be
given) _
" Sr. Description Seif Spouss | Dependant-1 | Dependant-2 | Dependant-3 |
__Ne. : | Weme(S) |  Mame _Name Etc. Neme
0 | oty R 8,000/~ R»5000]. .
() g:p::i% in s r% ¢ 19,292 |p, 39632
Bank nancial | 7 S -
I"‘_':'f”mﬂs And RV Branc, Barlt
Non-Banking 2 PNA
Financial SB Ale Pokan
Companies
{iHT ‘Bonds, Slharep IJP Shavep ¢ : i
Debentures and p . ¢ 990/ oof !
Sdraein Ry, / b 40,09}
companies
(iv) | Other financlal |p, 500/ - : 1&2,500] -
] lmum; m@n”k{ ar P o
NSS, Postal . 1 ABSL Bat
Savings, LIC  tn ABSL By Al
Policies, etc oo
(v) | Motor Vehicles 2] Dippover
{detalls of Metor ..d,!.a_.
make, etc.) Qo-z l\h -1AF
(Vi) | Jewellery (give (20 Qoo o1
details of iwm Teuie
m‘ﬂhﬂﬂd lappvox (appPre)
(vii) | Other fa”s;sat‘s', 47 Zifvar 240
such as values R, 12,00,0 ,07:»
| of claims / M[S ShivHare
interests Propertied Rine

Nnte Value of Bonds / shm / Debentures as per the latest market value In Staclc‘
Exchange in respect of listed companies and as per books 1n the case of non listed
companles should be given.
* Dependant here means a person substanuallv dependent on the income of the

employee.
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Details of Immovable assets
[Note: Properties in joint pwnership indicating the extent of joint cwnership will
also have to be indicated]
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Salf

Dependant-1
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s Na

LNo.
(i

| Agricuitural Land

- Location(s)
= Survey number(s)
- Extent (Total
mmmant)

nt et value

Dependant-3 |

Dependant-2
| __Etc, Mame

(i

Nnncﬁgricumral Land
- Locatlon(s)
- Survey number(s)
- Extent (Total
measurement)
market value

(i)

Bulldings (Commercial
and residential)
Lnutlan(s} ;

« Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

(iv)} | Houses / Apartments,
etc.

- Location(s)

1403

Exbmt {Total
measurement)
- Current market
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institutions and government dues:-

[ give herein below the details of my fiabilities / overdues to public financial

tnm Please glve separate details for e.ach item)

[ s,

L 3

No.

‘e

Hame & addrass of Bank /
Financial Institutions(s) /

...ﬂahﬁm.

(1) Loans from Banks
(if) Loans from financial
mtlt‘u

k(%)
5B _;'Eﬁm ACPC

6\"!3"\_9-'

R 24, 4.0,.‘)32’]_

iy Wmmant Dues:

| (a) dues to departments

dealing with government
n

(b) dues to departmants
dealing with supply of

| water

(c) dues to departments
‘dealing with supply of
aiecmdty




(d) dues to departments
dealing with telephones
(e) dues to departments
dealing with government

tramport (Including

aft and helicopters)
(f) Other dues, If any

(b) | (1) Income Tax including Ry 62,6580 / =
surcharge [Also indicate %
the assessment yearupto | AY 2022 - 253
which Income Tax Return | PAN- AFJPC55T76R
m«: Gm also ﬂermment

(ify Wealth Tax ﬂusa
indicate the assessment
year upto which Wealth
Tax return filed. ] s
(ili) Sales Tax [Only in
case of proprietary
business] :
_| {iv) Property Tax

C.  Personal Detail
GPF/CPF/PRAN No, :- PTS /g, LA -1239
Gender = [Tt ] e

Date of Birth i= ol1 011 9 7 ot (DD/MM/YYYY)

Class/Group - 23

(A/8/C) e
e [ ADMINISTRATIVE b =
(Full Name e.q. B.A.S.-Blhar Administrative Service, :

B.5.5.- Bihar Secretarlat Service etc.)
Home District = SAMAST I PUR.

I hereby M-mmumenhmdmlll-umwmnMﬂmv
knowledge and belief,

@hovhan

Smnatum IIIIII dFFpferRaRbAIREN OIIO“l'""l'-lil.ﬁ’..'ﬂ".‘l'l-l!fhl

MITABH CHAUHAM
Nil‘ﬂe Qf Empiofee‘ ‘ﬁ PRSP LLLL ununnuw e

: FE Lc E Q
mam:»-:ﬁﬁ:-’:1t{f- A e ¥ ‘gl‘llﬂm' \g*'f+s:ff -0 K'! 1‘?“!&#!" l&!ltd

E ISLA'TIVE ASSF_MBL?
m;;ngygca?[g:?- ¢§-ff Demrtmm:-@%ﬂﬁ-ﬁ}u&a EQG AmvaEREARREEEAN LLL
Note: Please sign each page of the declaration. Asset deciaration form

must be in A4 size white paper with computer typed (single side)
in prescribad format.




